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    NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 20.06.2025 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 283/2025 

Satya Devi Alamuri 

Liqudator of GB 

Engineering 

Enterprises Pvt Ltd  

Vs  

The Assitant Provident 

Fund Commissioner & 

Recovery Officer, 
Employees’ Provident 

Fund Organization &  

7 Ors. 

 

Mr. S Satish  

2.  Comp App (AT) (CH) 

(Ins) No. 284/2025 

For Condone Delay 

IA No. 791/2025 

Noveltech Feeds Pvt Ltd 

Vs 

Gold Chick Hatcheries 

& Foods Pvt Ltd 

 

Mr. NB Sudarshan   

3.  Comp App (AT) (CH) No. 

82/2025 

For Condone Delay 

IA No. 792/2025 

For Stay 

IA No. 793/2025 

 

Dream Resorts  

Vs 

Narasimha Vara Prasad 

Anala & 21 Ors 

 

Mr. Bhagvath Krishnan 

PMN 
 

 

For Orders/Clarification (Dismissed) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
4.  Comp App (AT) (CH) No. 

901470/2025 

(9805111/01470/2024) 

Shakti Bhushan  
Vs  

Titan company Ltd 

 

Mr. Shakti Bhushan 
(Party-in-person) 

 

 

For Orders/Clarification 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
5.  IA No.1095/2023 & 

1260/2024  

(For Directions)  

in  

Comp App. (AT) (CH) 

(Ins) No. 220/2022  

For Stay  

IA No. 476/2022 

 

P Mohanraj & 2 Ors.  

Vs  

Axis Bank Ltd. & 6 Ors 

Mr. TK Bhaskar Ms. Poornima Hatti- R1  

Mr. V Mahesh- R3  

Mr. Vipin Warrier R4 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  IA No. 175/2025  

(For Condone Delay) 

IA No. 176/202 

(Delay in refiling) 

in 

Comp App (AT) (CH) No. 

13/2025  
For Stay  

IA No. 174/2025  

Vision Broadband 

Services Pvt Ltd & Anr.  

Vs  

SY Sri Kumar 

Vision Broadband 

Services Pvt Ltd 

 

Mr. K Manivannan  

 

For Direction 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
7.  Contempt Case (AT) No. 

03/2025 

in 

Comp App (AT) No. 

317/2017 

Tubos de Acero de 

Mexico, SA  

Vs 

Oil Country Tubular 

Ltd. & 2 Ors. 

Mr. Arun Karthik 

Mohan 

 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

8.  Comp App (AT) (CH) 

(Ins) No. 142/2023  

For Stay  

IA No. 475/2023 

P Radhakumari 

Suspended Director & 

Shareholder of Uthara 

Fashion Knitwear Ltd. 
Vs  

Omkara Assets 

Reconstruction Pvt. 

Ltd. & 2 Ors. 

 

Ms. N Varsha Mr. T Ravichandran R1 

9.  Comp App (AT) (CH) 

(Ins) No. 189/2023 

Dr. Devaiah Pagidipati 

Vs  

Bank of India & 4 Ors 

Mr. Y Suryanarayana Mr. FB Benjamin 

George- R1  

Mr. Pranav Charan R2 

Mr. Surya Teja SS Nalla 

R3  

Mr. Varun Srinivasan 

R4 

 

10.  Comp App (AT) (CH) No. 

69/2023 

For Stay  

IA No. 897/2023 

Amit Sanghi & 2 Ors.  

Vs  

Sanghi Textiles Pvt. 

Ltd. & 10 Ors. 

 

WITH 

Mr. Y Suryanarayana Mr. Sriram 

Venkatavaradan R2  

Mr. Yogesh Kumar 

Jagia R3  

Mr. Sharad Sanghi R10 

& R11 

11.  Comp App (AT) (CH) No. 

65/2024  
For Directions  

IA No. 973/2024 

Amit Sanghi & 2 Ors.  

Vs  
Sanghi Textiles Pvt. 

Ltd. & 11 Ors. 

Mr. Y Suryanarayana Mr. Sriram 

Venkatavaradan R2  
Mr. Yogesh Kumar 

Jagia- R3  

Mr. Sharad Sanghi R10 

& R11 

12.  Comp App (AT) (CH) 

(Ins) No. 77/2024 

ICICI Bank Ltd.  

Vs  

Compar Estates and 

Agencies Pvt. Ltd. 

 

Shivakumar & Suresh Mr.CV Shailendran 

13.  Comp App (AT) (CH) (Ins) 
No. 235/2024  
For Stay  
IA No. 624/2024 

K Narayanasamy, 
Suspended Director of 
GK Steel and Allied 
Industries Limited  
Vs  
J.Karthiga, RP of GK 
Steel and Allied 
Industries Ltd. & 4 Ors. 

Ms. Lily Francis Mr. VV Sivakumar R1 
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14.  Comp App (AT) (CH) (Ins) 
No. 300/2024 

Voltas Limited  
Vs  
Marg Limited  

WITH 

Mr. P Raj Kumar 
Jhabakh 

Mr. B Ramana Kumar 

15.  Comp App (AT) (CH) (Ins) 
No. 370/2024 
For Exemption  
IA No. 1016/2024 

 

Voltas Ltd  
Vs  
Marg Ltd 

Mr. P Raj Kumar 
Jhabakh 

Mr. B Ramana Kumar 

16.  Comp App (AT) (CH) 

(Ins) No. 388/2024  

For Stay  
IA No. 1058/2024  

For Exemption  

IA No. 1060/2024 

Indian Bank, SAMB  

Vs  

Saurabh Kumar 
Tikmani, RP of Lanco 

Amarkantak Power Ltd. 

& 2 Ors.  

WITH 

Mr. Pranava Charan Mr. Aayush Mitruka R3 

17.  Comp App (AT) (CH) 

(Ins) No. 392/2024  

For Stay  

IA No. 1067/2024 
 

Indian Bank, SAMB  

Vs  

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power Ltd. 

& Anr.  
 

Mr. Pranava Charan Mr. Aayush Mitruka R2 

18.  Comp App (AT) (CH) 

(Ins) No. 409/2024 

Jindal Steel & Power 

Limited  

Vs  

Sanjay Gupta 

Liquidator, Lanco 

Babandh Power Ltd. 

 

Mr. Anirudh Krishnan M/s Shalya Agarwal 

19.  Comp App (AT) (CH) 

(Ins) No. 19/2025  

For Stay  

IA No. 85/2025  
To dispense with  

IA No. 86/2025  

Tamilnadu Mercantile 

Bank Ltd.  

Vs  

E. Santhanalakshmi 
Liquidator of Swastik 

Spinners (India) Pvt. 

Ltd. & Anr.  

WITH 

Mr. Rajendran 

Raghavan 

Ms. S Umamaheswari-

R1 

Mr. P Prashanth- R2 

20.  Comp App (AT) (CH) 

(Ins) No. 20/2025  

For Stay  

IA No. 92/2025   

To dispense with  

IA No. 94/2025 

Tamilnadu Mercantile 

Bank Ltd.  

Vs  

E Santhanalakshmi 

Liquidator of Swastik 

Spinners (India) Pvt. 

Ltd. & Anr.  

WITH 

Mr. Rajendran 

Raghavan 

Ms. S Umamaheswari -

R1 

 

21.  Comp App (AT) (CH) 

(Ins) No. 21/2025  

For Stay  

IA No. 96/2025  

For Dispense with  

IA No. 97/2025 

Tamilnadu Mercantile 

Bank Ltd.  

Vs  

S Muthuraju  

Erstwhile Liquidator of 

Swastik Spinners 

(India) Pvt. Ltd 
WITH 

Mr. Rajendran 

Raghavan 

 

22.  Comp App (AT) (CH) 
(Ins) No. 430/2024  

For Stay  

IA No. 1175/2024  

To Adv. Hg.  

IA No. 58/2025 

SV Ramasamy 
Guarantor of Swastik 

Spinners (India) Pvt. 

Ltd.   

Vs  

S Muthuraju  

Erstwhile Liquidator of 

Swastik Spinners 

(India) Pvt Ltd & 2 Ors. 

 

Mr. P Prashanth  
Mr. Gautam S. Raman 

Mr. Rohan 
Rajasekaran- R1 

Ms. S Umamaheswari -

R3 
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23.  Comp App (AT) (CH) No. 

45/2025 

For Stay 

IA No. 545/2025 

For Interim Relief 

IA No. 546/2025 

 

Annam Srinivas &  

4 Ors.  

Vs 

Narasimha Vara Prasad 

Anala & 67 Ors. 

WITH 

Mr. Polkampally Pavan 

Kumar Rao 

Mr. CV Shailandhran  

For Caveator  

24.  Comp App (AT) (CH) No. 

51/2025 

For Stay 
IA No. 578/2025 

 

Depur Shiv Shashank 

Naidu & 3 Ors.  

Vs 
Narasimha Vara Prasad 

Anala & 10 Ors. 

WITH 

Mr. Y Suryanarayana  

25.  Comp App (AT) (CH) No. 

56/2025 

For Additional Docs. 

IA No. 609/2025 

For Stay 

IA No. 610/2025 

 

Teegala Sarala Rao 

Vs 

Narasimha Vara Prasad 

Anala & 10 Ors. 

 

WITH 

Mr. Krishna Dath  

26.  Comp App (AT) (CH) No. 

60/2025 

For Stay 

IA No. 639/2025 

Sowmya Amuluru & 

Anr.  

Vs 

Narasimha Vara Prasad 

Anala & 11 Ors. 

 

WITH 

Mr. M Maharshi 

Viswaraj 
 

27.  Comp App (AT) (CH) No. 

61/2025 

For Stay 

IA No. 640/2025 

Lakshmi Narayana 

Prasad Nunna & Anr.  

Vs 

Narasimha Vara Prasad 
Anala & 10 Ors. 

 

WITH 

Mr. M Maharshi 

Viswaraj 
 

28.  Comp App (AT) (CH) No. 

62/2025 

Interim Relief 

IA No. 641/2025 

For Stay 

IA No. 642/2025 

Leave to file 

IA No. 643/2025 

 

A Venkat Reddy 

(Deceased) & 5 Ors. 

Vs 

Narasimha Vara Prasad 

Anala & 71 Ors. 

 

WITH 

Mr. Pollisetti Srikanth 

Rao 
 

29.  Comp App (AT) (CH) No. 

63/2025 

For Exemption 

IA No. 644/2025 

Interim Relief 

IA No. 645/2025 
For Stay 

IA No. 646/2025 

 

B. Adinarayana Rao  

Vs 

Narasimha Vara Prasad 

Anala & 71 Ors. 

 
 

WITH 

Mr. Polkampally Pavan 

Kumar Rao 
 

30.  Comp App (AT) (CH) No. 

77/2025 

For Direction  

IA No. 759 & 760/2025 

For Urgent listing 

IA No. 761/2025 

 

Dandamudi Estates & 

2 Ors.  

Vs 

Narasimha Vara Prasad 

Anala & 19 Ors. 

 

Ms. Deepika Murali Mr. K Manivannan 

For Caveator 

31.  Comp App (AT) (CH) 

(Ins) No. 128/2025  

For Stay  

IA No. 345/2025 

To dispense with  

IA No. 348/2025 

 

Regional Provident 

Fund Commissioner, 

EPFO  

Vs  

Suhasini Ashok B, RP 

& 3 Ors. 

Mr. R Vishnu Ms. Deepika Murali- R2 

R3 
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For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

32.  TA (AT) No. 01/2023  

(Comp App (AT) No. 

387/2018) 

Mallina Bharathi Rao 

& Anr.  

Vs  

Gowthami Solvent Oils 
Ltd. & 2 Ors.  

WITH 

Mr. TK Bhaskar Chandhiok & Mahajan 

33.  TA (AT) No. 85/2022 

(Comp App (AT) No. 

21/2020) 

Mallina Bharathi Rao 

& Anr.  

Vs  

The Gowthami Solvent 

Oils Ltd. & Anr. 

Mr. TK Bhaskar Chandhiok & Mahajan 

34.  Comp App (AT) (CH) 

(Ins) No. 209/2021  

For Stay  

IA No. 419/2021 

Ganapathi Reddy & 

Anr.  

Vs  

Bhrugesh 

Ramachandra Amin, 

RP, Panyam Cements 

and Minerals 

Industries Limited & 3 

Ors.  

WITH 

Mr. P Ulaganathan  Mr. Pranava Charan R1  

Mr. R Sivaraman-R2  

Mr. Gautham Venkata 

Narayanan- R4 

35.  Comp App (AT) (CH) 

(Ins) No. 210/2021  

For Stay  

IA No. 420/2021 

Sree Balaji Transport & 

17 Ors.  

Vs  

Bhrugesh 
Ramachandra Amin, 

RP, Panyam Cements 

and Minerals 

Industries Limited & 3 

Ors.  

WITH 

Mr. P Ulaganathan  Mr. Pranava Charan R1  

Mr. R Sivaraman-R2  

Mr. Gautham Venkata 

Narayanan- R4 

36.  Comp App (AT) (CH) 

(Ins) No. 252/2021  

For Exemption  

IA No. 534/2021  

For Stay  

IA No. 535/2021 

The Assistant 

Commissioner of 

Central Tax, Kurnool 

CGST Division  

Vs 

Bhrugesh 

Rameshchandra Amin, 

RP & 3 Ors. 

 

Mr. P Raj Kumar 

Jhabakh 

Mr. Pranava Charan R1  

Mr. R. Sivaraman R2 & 

R3  

Mr. Gautham Venkata 

Narayanan- R4 

37.  Comp App (AT) (CH) 

(Ins) No. 330/2021 

Koteswara Rao 

Karuchola, RP of 

Viceroy Hotels Ltd.  

Vs  
Asset Reconstruction 

Company (India) Ltd & 

2 Ors. 

 

Mr. Ravi Rajagopalan  

38.  Comp App (AT) (CH) 

(Ins) No. 353/2022  

For Stay  

IA No. 799/2022 

K Subramanian  

Vs  

K Parameswaran Nair, 

Erstwhile RP & 

Suspended Liquidator 

of Sree Bhadra Parks & 

Resorts Ltd. & 5 Ors 

 

Mr. Mayan H Jain Mr. Vinod PV  

Ms. Reetha D - R1 

39.  Comp App (AT) (CH) 
(Ins) No. 149/2023 

Beetel Teletech Ltd 
(Erstwhile Brightstar 
Telecommunications 
India Limited)  
Vs  
Felix Infotech Pvt. Ltd. 
 

Mr. Kunwar Pal Singh Mr. Rohan Rajasekaran 
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40.  Comp App (AT) (CH) 
(Ins) No. 94/2024 

INTUC Union, Shree 
Ambika Sugars Ltd. & 
Anr.  
Vs  
Anurag Goel & Anr. 
 

Mr.P Ulaganathan Mr. Anant Merathia R1  
Mr. Avinash Krishnan 
Ravi- R2 

 

02.00 PM 

Note: After the matters listed at 02.00 pm, the regular Cause list will continue. 
 
For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
41.  Comp App (AT) (CH) 

(Ins) No. 202/2024  

For Stay  

IA No. 551/2024 

L Madhusudhan Rao 

Vs  

State Bank of India 

Stressed Assets 

Management Branch  

 

WITH 

Mr.Sriram 

Venkatavaradan 

Mr. Pranava Charan 

42.  Comp App (AT) (CH) 

(Ins) No. 203/2024  

For Stay  

IA No. 553/2024 

L Ramalakshmamma 

Vs  

State Bank of India 

Stressed Assets 

Management Branch 
 

Mr.Sriram 

Venkatavaradan 

Mr. Pranava Charan 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video 

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for 

hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic 

MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

                                                   By order of Hon’ble Member (Judicial) 

                                                    Chennai Bench 

Copy to:  

1. Notice Board 

2. Website: www.nclat.nic.in 

https://nclat.nic.in/sites/default/files/2023-%2011/Instructions%20for%20joining%20Video%20Conferencing.pdf
mailto:vcnclatchennai5@gmail.com
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

